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banki under the auspices of Narendra
Dev Krishi Viswavidyalya set up in

Faizabad ;

(b) if not, the reasons therefor ;
and

(c¢) the yardstick of ICAR in this

connection ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL
DEVELOPMENT (SHRI CHANDU-
LAL CHANDRAKAR): (a) and (b) :
No, Sir. The question of establish-

ment of Krishi Vigyan Kendras in
Masondha Block of district Faizabad

and in Rudauli Block of district Bzfra-'
banki under Narendra Dev Krishi
Vishwa Vidyalaya can be considered
during the Seventh Plan depeading

upon the availability of fnnds.

(c) Before establishment of Krishi
Vigyan Keandras the following consi-
derations are taken into account :—

(i) The State Government should
provide at least 50 acres of
well-developed farm ;

(ii) The State Government/Agri-
culture Universily must agree
to run the Krishi Vigyan
Kendra once it phased out by
the Couacil ;

(iii) There must be a research base
in the district from where the
information in respect of agri-
cultural  technologies will

flow :

(iv) The Commitiee constituted for
sramining \he proposal man
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recommend the site keeping in
view the requirement of train-
ing in the area ; and

(v) There should not be any
training institution in the field
of agriculture in the district,

(English)
Setting up of Film Corporations

6267. SHRI NIRMAL KHATRI :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state .

(a) whether Government propose to
set up Film Corporations in all the
States separately for promoting regional
language films ;

(b) the criteria laid down by and
the opinion of National Film Finance
Corporation in this context ; and

(¢) if the respective State Govern-
ments set up Film Finance Corporation
for providing assistance for the pro-
duction of regional language films,
whether the Central Government would
extend any assistapce in this direction ?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI V. N.
GADGIL): (a) to(c): The Govern-
ment of India do not have 4ny proposal
to set up film corporations in all the
States. Setting up of the Film Finance
Corporations in the States is left to the
decision of the respective State Govern-
ments. The National Film Development
Corporation is already having a scheme
for collaboration with the State Film
Development Corporations in respect of
theatre construction and film financing
activities. 1he Directorate of Film
Festival, which is a part of N.F.D.C.
also helps the State Film Development
Corporations in organising festivals in
their respective states  This assistance

will contigge 10 be given 1o (he State
Film Development Corporations,





